
  

     

 

       

      

       

      

    
  

       

     

   

    

   

   

   

    

        

        

     

     

        

     

         

         

         

    



  

    

      

    

           

           

        

    

    

     

          

            

         

  

         

    

           

        

       

         

        

          

        

     



  

    

          

         

        

          

          

        

   

         

     

             

          

         

         

           

 

          

          

         

          

          

   

           

           

         

           

          



            

          

           

            

          

          

        

           

         

           

           

           

            

 

           

         

           

     

            

           

   

           

           

          

         

         

           

  



   

          

       

         

           

          

        

          

          

          

            

           

         

           

          

      

           

           

            

           

           

          

         

           

  

             

         

           



  

           

            

            

         

   

           

           

       

             

           

        

         

        

         

       

       

      

          

            

            

           

           

 

          

          

           

         

   



   

            

          

         

          

         

             

          

       

        

         

        

         

          

            

            

         

          

   

           

          

          

            

          

         

        

          

          

          

  



c.A. /(c.A.A.y882lMB/ 2018

Applicant there is no amount due and payable by Second Applicant to

HSBC and that HSBC has no objection to the proposed Scheme. The

Counsel for the Applicant further submit that the Second Applicant has

filed affidavit dated 11 September 2018 annexing therewith letter dated

21 August 2018 of HSBC, confirming that there is no amount due and

payable by the Second Applicant to HSBC.

21. The First Applicant and the Second Applicant have to file an affidavit of

service proving dispatch of notices to the equity shareholders and

regulatory authorities and publication of notices in newspapers as

aforesaid and to report to this Tribunal that the directions regarding issue

of notices have been duly complied with,

V. Nallasenapathy

Member (T)

Bhaskara Pantula Mohan

Member (J)
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